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O R D E R 

(Through Virtual Mode) 
 

24.11.2020  Heard Mr. Rahul Chitnis, Learned Counsel appearing for the 

Appellant. Also heard the arguments of Mr. Abhijeet Sinha appearing for the 1st 

Respondent in part. For continuation, the Appeal will be heard on 02.12.2020.  

 The Registry is directed to List the matter on, 2nd December, 2020 under 

the caption ‘For Hearing’ as Part Heard.  

 

 
 

                [Justice Venugopal M.]
     Member (Judicial) 

 

 
 

(Kanthi Narahari) 
Member(Technical) 
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